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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

O.A. No. 45 of 2025

IN THE MATTER OF:

GAURAV AGARWAL APPLICANT
VERSUS
STATEOFUTTARPRADESH & ORS.  ....... RESPONDENT(s)
INDEX
S.No. PARTICULARS PAGE NO.

1. INSPECTION REPORT ON BEHALF OF UTTAR
PRADESH POLLUTION CONTROL BOARD IN
COMPLIANCE OF THE ORDER DT. 30.01.2025
PASSED BY THE HON’BLE NATIONAL GREEN

TRIBUNAL

ANNEXURES

2. COPY OF THE |INSPECTION REPORT

HEREWITH AS ANNEXURE A-1

3. COPY OF THE LETTER DT. 22.04.2025

ANNEXED HEREWITH AS ANNEXURE A-2.




DATE: 01.05.2025

PLACE: GHAZIABAD
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HROU COUNSEL
\ /
BHANWAR PAL SINGH JADON

COUNSEL FOR UTTAR PRA

EMAIL- bhanwar09jadon@gmail.com

Ph: 9639286572
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BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

ORIGINAL APPLICATION NO.45/2025

IN THE MATTER OF:
GAURAV AGARWAL o APPLICANT
VERSUS
STATE OF UTTAR PRADESH & OTHERS  .......... RESPONDENT(s)

INSPECTION REPORT ON BEHALF OF UTTAR PRADESH

POLLUTION CONTROL BOARD IN COMPLIANCE OF THE ORDER

DT.30.01.2025 PASSED BY THE HON’BLE NATIONAL GREEN

TRIBUNAL

I, Ankit Singh, aged about 38 years, S/o Ajit Singh, posted as Regional Officer,
Uttar Pradesh Pollution Control Board, Ghaziabad do hereby solemnly affirm
and state as under:

1. That I, the Deponent in the above captioned matter am fully conversant




282

2. That I state that the contents of the report have been drafted by my counsel
on my instructions and the contents of the same are true to my knowledge

and nothing material has been concealed therefrom.

3. That the grievance raised by the Applicant pertains to the alleged
mismanagement of Municipal Solid Waste (MSW) within the territorial
limits of Indirapuram, Ghaziabad. It has further been alleged that
Indirapuram has become a dumping ground for solid waste; the roads have
been encroached upon, and waste water is flowing onto the road and into

the storm water drainage system.

4. That the officials of UPPCB took cognizance of the specific averments and
photographic evidence filed by the Applicant, which depicted alleged
dumping of MSW at seventeen (17) different locations across Indirapuram,

Ghaziabad.

5. That pursuant thereto, a joint inspection of the aforementioned sites was
conducted by officials of the UPPCB on 16.04.2025 to verify the ground

reality and assess the present environmental conditions at each location.

C 1 MAY 2025
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Copy of the inspection report dt. 16.04.2025 has been annexed herewith as

ANNEXURE A-1.

6. That the detailed findings of the inspection with respect to each of the 17
identified locations (location references anonymised as Location 1 to
Location 17 for clarity) are as under:

Copies of the photographs of each site location has been attached within

the inspection report dt. 16.04.2025 i.e ANNEXURE A-1.

()  Location 1: Outside Bikaner Sweets, Aditya City Center
* No MSW was observed dumped at the site.
* No waste water was found flowing on the road.
(@ii) Location 2: Outside Bikaner Sweets, Aditya City Center
(Alternate angle)
* No MSW was found dumped.
» The drain at the site was found to be covered temporarily.
(iii) Location 3: Outside GDA Shops, Kala Pathar Road
* No MSW was found dumped.
* No waste water was observed on the road.
(iv) Location 4: Outside GDA Shops, Kala Pathar Road (Alternate

site)

C 1 MAY 2025
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(vi)

(vii)

(viii)

(ix)

x)

(xi)
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* No garbage was found at the site.

* No waste water was observed.

Location 5: Outside GDA Shops, Kala Pathar Road (Further
extension)

* No MSW was found dumped at the identified spot.

Location 6: Vijay Laxmi Pandit Marg (Spot 1)

* Small quantity of plastic waste was found dumped.

Location 7: Vijay Laxmi Pandit Marg (Spot 2)

* Small quantity of MSW/plastic waste was found dumped.
Location 8: Subhadra Joshi Marg (Spot 1)

* Construction and Demolition (C&D) waste was found dumped at the
site.

Location 9: Subhadra Joshi Marg (Spot 2)

* No MSW was found at the identified place.

Location 10: Outside Rajhans Plaza Shops, Kala Pathar Road
(Spot 1)

* Small quantity of plastic waste was found dumped.

Location 11: Outside Rajhans Plaza Shops, Kala Pathar Road

(Spot 2)

* Small quantity of plastic waste was observed.

.

61 MaY 2095




(xii)

(xiii)

(xiv)

(xv)

(xvi)
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Location 12: Outside Rajhans Plaza Shops, Kala Pathar Road
(Spot 3)

* Small quantity of plastic waste was found dumped.

Location 13: Outside GDA Shops, Kala Pathar Road (Separate
location)

* No garbage was found dumped.

* No waste water was observed.

Location 14: Subhadra Joshi Marg (Third site)

* MSW was found dumped.

* Stagnation of waste water was also observed.

Location 15: Kala Pathar Road, Opposite GDA Shops

* No MSW was found dumped.

Location 16: Divider at Vijay Laxmi Pandit Marg (Spot 1)

* Some quantity of MSW and plastic waste was found dumped.

(xvii) Location 17: Divider at Vijay Laxmi Pandit Marg (Spot 2)

* No MSW was found dumped

7. OBSERVATIONS / CONCLUSION:

®

That all seventeen (17) locations specified in the Original Application

were duly inspected, and contemporaneous photographs capturing the

61 MAY 2995
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(i) That minor instances of plastic waste were found at Location 6,
Location 7, Location 10, Location 11, and Location 12.

(iif) That Construction and Demolition (C&D) waste was found dumped at
Location 8.

(iv) That Municipal Solid Waste along with stagnant waste water was
observed at Location 14 and Location 16.

(v) That no encroachment was observed at any of the aforementioned

locations.

8. That it is respectfully submitted that the responsibility for proper
implementation of the Solid Waste Management Rules, 2016—including
scientific collection, transportation, treatment, and disposal of municipal
solid waste—rests with the respective local urban body. In the present case,
Nagar Nigam, Ghaziabad is the competent authority having jurisdiction

over the said area.

9. Accordingly, a letter dated 22.04.2025 has been issued by the undersigned
to Nagar Nigam, Ghaziabad, requesting it to undertake urgent remedial
measures for the proper disposal of MSW and sewage at the identified
locations. A copy of the said letter along with photographs and location

details has been forwarded to th

Nagar Nigam. That response to the said letter

is still awaited.
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A true copy of the said letter dated 22.04.2025 is annexed herewith and

marked as ANNEXURE A-2.

10.That in light of the above, the UPPCB has ensured necessary compliance

in strict adherence to the directions issued by the Hon'ble Tribunal.

11.Hence, the present report is being submitted for the kind perusal of this

Hon’ble Tribunal. It is prayed that the same be taken on record.

aL,zﬁ o

DEPONENT

VERIFICATION

Verified at Gihsz)alond on this A% = day of May, 2025, that the
contents of the above affidavit from paragraphs 1 to 11 are believed to be
true and correct to the best of my knowledge and belief. No part of it is

false and nothing material has been concealed therefrom.

_.L,Lff A

DEPONENT

01 MAY 2925
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ANNEXURE A-1

Compliance report of MSW site with respect to Hon’ble National Green
Triubnal, New Delhi order dated 30.01.2025 in the matter of Gaurav Agarwal
Vs State of UP & Ors in O.A. 45 of 2025.

1.Background:-

Applicant has filed Original Application being aggrieved from improper
Solid Waste Management within the limit of Indirapuram, Ghaziabad. Further it
was also alleged that the Indirapuram Area has been become a dumping ground for
Municipal Solid Waste, the site of roads are being encroached and waste water is
flowing on the road and into storm water drain.

Hon’ble NGT in the matter of Gaurav Agarwal Vs State of UP & Ors in
O.A. No-45 of 2025 passed order on dated 30.01.2025. The main part of order is
placed below: -

“.ovn..3. Issue notice to the respondents. Ms. Priyanka Swami accepts
notice on behalf of respondent no. 1 and seeks four weeks to file the reply.
Applicant is directed to serve the other respondents and file the affidavit of service
at least one week before the next hearing date.

4. The applicant has expressed that he wants to implead the District
Magistrate, Ghaziabad, as respondent no. 6, a necessary party in the matter........"
2.Compliance/Action taken:-

Official of UPPCB perused the Hon’ble Order and noted the averments made
by the applicant in Original Application along with the photographs annexed along
with Original Application, showing dumping of MSW at several site at
Indirapuram. Accordingly inspection of identified area as mentioned in the photos
within Indirapuram, Ghaziabad was carried out on 16.04.2025 to ascertain the
truthfulness of the allegetations and photographs of different locations of
Indirapuram. As per the site visit and photographs the status of locations are as

follows:-
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(i) Outside Bikaner Sweets Aditya City Center:-

Latitude: 28.635929 > -
Longitude: 77 360364 g - P
Elevation: 215.61+2 m
Accuracy: 20.7 m
Time. 04-16-2025 11:21

* During visit, no Municipal Solid Waste (MSW) was found dumped
identified place.

e Waste water flowing on the road was not observed.

(ii) Outside Bikaner Sweets Aditya City Center:-

A
4 ‘a'\.

e During visit, no Municipal Solid Waste (MSW) was found dumped at the
identified place.

e During visit, drain was found covered.
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(iii) Outside GDA shops Kala Pathar Road:-

Latitude: 28.63507
Longitude: 77.360036

Elevation. 215.2122 m

Accuracy: 13.6 m

Time: 04-16-2025 11:38 "
Note: 3

e During visit, no Municipal Solid Waste (MSW) was found dumped at the
identified place.

e Waste water flowing on the road was not observed.

(iv) Outside GDA shops Kala Pathar Road:-

/i

Latitude: 28.634931 ¥ v
Longitude: 77.360174

Elevation: 215.21¢5m

Accuracy: 18.7 m \ 1

ime: 04-16-2025 11:38 :
&ote: 3 : - . Powered by NoteCam

e During visit, no garbage was found littered at the identified place.
e Waste water flowing on the road was not observed.
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(v)  Outside GDA shops Kala Pathar Road:-

T 0Ny, e | R N
R 0 ISHT WALL PAPER SO

Latitude: 28.635249
Longitude: 77.360114

‘Elevation: 215212 m

Accuracy: 192 m

Time: 04-16-2025 11:40

Note: 3 —

* During visit, no MSW was found dumped at the identified place.

(vi) Vijay Laxmi Pandit Marg:-

s T 1
i

L e
Latitude: 28.646598

‘Longitude: 77.36261 =

Elevation: 214.39+2 m ]

Accuracy: 13.5m § A
Time: 041620251257 &

e During visit, small quantity of plastic waste was dumped at the identified
place.
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(vii) Vijay Laxmi Pandit Marg:-
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longitude: 77.361869
Altitude: 161.842 m
Accuracy: 42.2 m
Time: 04:16-2025 12566 .. =

* During visit, small quantity of MSW/plastic waste was found dumped at
identified place.

(viii) Subhadra Joshi Marg:-

.-"
3

| -!(- ";.fﬂrt.‘ji'f?'jﬁ:‘r
kL s

g

Latitude. 28647274
lLongitude: 77:363184
i‘Eil.‘e\.iatinn. 2143951 m
ccuracy: 143 m
Time: 04-16-202512:35

* During visit, Construction and Demolition waste (C & D waste) was found
dumped at the identified place.
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(ix) Subhadra Joshi Marg:-

~ g
&

O e ety TRt Sy

Lattude: 2864733
Longitude: 77.363226
Elevation: 214,391 m
Accuracy. 297m
Time: 04-16-202512.37

e During visit, no MSW was found dumped at the identified place.

(x) Outside Rajhans Plaza Shops Kala Pathar Road:-

PR
Latitude: 28.639177
Longitude: 77.360112
‘Elevation: 214.6+2 m
Accuracy: 12.8 m

Time. 04-16-2025 11.46
Note: 3

¢ During visit, small quantity of plastic waste was found dumped at the
identified place.
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(xi) Outside Rajhans Plaza Shops Kala Pathar Road:-

atitude: 28.63917
Longitude: 77.360094
‘Elevation: 214.6¢2 m
‘Accuracy: 6.9 m b
Time: 04-16-2025 1147~ .
Note: 3

e During visit, small quantity of plastic waste was found dumped at the
identified place.

(xii) Outside Rajhans Plaza Shops Kala Pathar Road:-

Latitude: 28 639197
‘Longitude: 77.36012
{Elevation: 214.83¥3 m
Accuracy: 154 m
Time: 04-16-2025 11:46
Note: 3 :

e During visit, small quantity of plastic waste was found dumped at the
identified place.
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(xiii) Outside GDA shops Kala Pathar Road:-

: 1‘.} 2 -.1;5,‘”6{'} ! m

Latitude: 28 63498
Longitude: 77.360144
Elevation: 215.2121 m « -

Accuracy: 9.3 m i . i

Time: 04-16-2025 11:38 ' b= iy -
Note: 3 . Powered by NoteCam

e During visit, no garbage was found dumped at the identified place.

e Waste water flowing on the road was not observed.

(xiv) On Subhdra Joshi Marg:-

IAccuracy: 5.8 m
Time: 04-16-2025 12:31

e During visit, MSW was found dumped at the identified place.
e During visit, stagnation of waste water was found observed.
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(xv) Kala pathar Road, Opposite GDA shops:-

.:_' ...i

m
ey
®o

"
i
]
5

— -
- e

Iab-

0 . ¥ ‘R_,-J

Latitude; 28.635447

Longitude: 77.360117

Elevation: 215.41¢3 m X
Accuracy. 8.3 m }
Time: 04-16-2025 12:02 '-'_l I
INote: 3 .

e During visit, no MSW was found dumped at the identified place.

(xvi) On divider at Vijay Laxmi Pandit marg:-

e During visit, some quantity of MSW as well as plastic waste was found
dumped at the identified place.
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(xvii) Divider at Vijay Laxmi Pandit marg:-

Lo s
Elevation: 2141
Accuracy: 3.9 1
iTime: 04-16-202513:16

e During visit, no MSW was found dumped at the identified place.
3.0bservation/Conclusion:-

I.  All locations specified in Original Application has been inspected and
photographs of these locations showing present status were taken.
II. It was observed that as per location shown at sl. No. VI, VII X, XI, XII in
paragraph-2, small quantity of plastic waste was found dumped.
II.  As per location shown at sl. No. VIII in paragraph-2, small quantity of C &
D Waste was found observed.
IV.  As per location shown at sl. No. XIV, XVI in paragraph-2, MSW was found
dumped at the identified place and stagnation of waste water was found

observed.

Further it is pertinent to mention that as the enforcement of MSW rules 2016,
and proper scientific collection and disposal of MSW is responsibility of concerned
local body. Hence Nagar Nigam, Ghaziabad should take appropriate action in this

regard, as the hole area is in jurisdiction of Nagar Nigam, Ghaziabad.
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In this regard Regional Officer, Uttar Pradesh Pollution Control Board,
Ghaziabad has sent letter to Nagar Nigam, Ghaziabad requesting to taken
necessary action for proper disposal of MSW/Sewage as identified several sites.
Site Photograph along with location has also been sent to Nagar Nigam,

Ghaziabad, copy letter is annexed as Annexure-I

- The above status report is being submitted kind consideration and necessary
action please.

A
Bogr— S
(Dhruv Dev Verma) (Navneet Kumar pandey)
L.A. A.E.E.



ANNEXURE A-2
T & m‘raa—voﬁ)gs?iw f=or 9, mivrareg

M Regional Office, U.P. Pollution Control Board, Ghaziabad
_ R < Website- www.uppcb.com, e-mail:roghaziabad@uppcb.in -
e W | QEL M6 T 2MEL200S fdte 2204 2
_ /
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fawa: 70 wsha eRT s, o Rt § 9w stovo wemm 45 /2025 vk
A T W 3% godto vd a9 ¥ wika sy fadie 30.01.2025 @
=R 7 |
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. QU SWIH f[Avad BT HIH TS B BT b Y| A0 TG SR
rfervvr, wg faeell § AT 3Novo HAT 45 /2025 WRT ST weT 3w
J0W0 YT T # Uk T f&A1F 30.01.2025 B &g a9 A 8-

“e.eo oo LIn this original application, the applicant, a permanent resident of Indirapuram,
has raised a grievance about improper solid waste management within the limits of the municipal
area of Indirapuram. The applicant complains that the Indirapuram area has become a dumping
ground for municipal solid waste, the sides of the roads are being encroached upon, and
wastewater regularly flows on the road and into the stormwater drain. The applicant has also
alleged that the Municipal Corporation has failed to implement the provisions of the Solid Waste
Management Rules, 2016 (SWM Rules, 2016). The applicant, during argument, has referred to Rule
15 of SWM Rules, 2016 and has submitted that this rule has not been complied with. In support of
his allegation concerning improper solid waste management, he has referred to the photographs
collectively filed as Annexure A — 1 and also the news items that have been filed as Annexure A — 2

2. The OA raises substantial issue related to compliance of environmental norms.

3. Issue notice to the respondents. Ms. Priyanka Swami accepts notice on behalf of
respondent no. 1 and seeks four weeks to file the reply. Applicant is directed to serve the other
respondents and file the affidavit of service at least one week before the next hearing date......"

o IAABROT FRT UIRT MY & U= & YTd I &7 PRI s
b & UG SIRETRAN §R1 fasie 16.04.2025 &Y fpar Ty | wredy wifg §
a4 {6 g vl W RT3 e @ vw BN T Aiferdt & sraeg BN
@& PROT TR Fell B [T Uy T ¥ (Rifeee verell & SRS Her) | o S
Eﬁqmaﬂuﬁaaﬁaéﬁsﬁ?ﬁﬁwwwwmﬁﬁmég
TG Bl R B BT Fe B | "o Af¥exv, 98 R @ 9w Sad yBRor
f&=Te 02.05.2025 HT g B |

HA D SURIFATTANR |

gferferfo—
1. Rrenfaems qeley, misameE a1 \ex gl Ifd |
2.3@%3@@%@5—1),3090@%@@,8@%@%1@
&g wraferd : ATEOTHOTHO—2, WTER—16, TGERT, TRIAEIE—201012 BH—0120—4160166
gE&ed : TC-12V, fyfer @ve, Mt R, o/@=s; 226010
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()  Vijay Laxmi Pandit Marg:-

Latitude: 28 646598
Longitude: 77.36261

Elevation;: 2143942 m . 24 i
Accuracy:13.5m &
Time: 041620251257 &

(i) Vijay Laxmi Pandit Marg:-

atitude: 28646541
ngitude: 77.361869 = o
Altitude: 161.842m s
Accuracy! 42.2m
{Time: 04-16:202512:56. .
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(iii) Subhadra Joshi Marg:-

3. ‘;:.ramjm!
. -

Latitude: 28.647274
fLongitude: 77.363184
Elevation: 214.39t1 m
Accuracy: 14.3m
Time: 04-16-202512:35

(iv) Outside Rajhans Plaza Shops Kala Pathar Road:-

-t . NIRRT (N

! i e M Bl e
Latitude: 28.639177 " gl
Longitude: 77.360112  ©5
Elevation: 214.6¢2 m B T
Accuracy: 128 m

Time: 04-16-2025 11:46

Note: 3
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(v)  Outside Rajhans Plaza Shops Kala Pathar Road:-

& 7
L\\ ]

'Lnngituda 77360094

Elevation: 214.6:2m

Accuracy: 6.9 m A S
T:me 04-16-202511:47 ‘"k“__

Latitude; 28.639197
Longitude: 77.36012
Elevation: 214.843m
Accuracy: 15.4m -
Time: 04-16-2025 11:46
Note; 3
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(vi)) On Subhdra Joshi Marg:-

Latitude. 28.647662

iLongitude: 77.363174
levation: 214.59:1 m
Accuracy: 5.8 m o
ime: 04-16-2025 12:31




